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RecommeaclatiOile ol Tata Coa.eal-
taacy Sentcee oa worJdac of D.T.C. 

2405· SHR.I BHIKU RAM JAIN : 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state : 

(a) whether it is a fact that the Tata 
Consultancy Services of Bombay and an 
Enquiry Committee had gone into the 
details of the working of the DTC and 
suggested recommendations; 

(b) if so, thf' details thereof; and 

(c) the action taken thereon? 

THE MINISTER OF STATE IN 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI BUTA SINGH): 
(a) Yes, Sir. 

(b) Outlines of the major recommen-
dations and findings or- the Tata Consul-
tancy Services apd Enquiry Committee 
in brief are given in Annexure I and 
Annexure II {laid on the table of the 

, House. Placed in library see No. LT-1513/ 
8o.) 

. . 
(c) Findings and recommendations of 

the Tata Consult&Dcy Services as en-
joined in its report are under considera-

, tioB ql 1)TO. AcUo.a taken by DTC on 
the report of Enquiry Co~ttee ~ 
given alongwith the recouunendatiooa in 

Almexure II. (laid on the table ol the 
HoUJe. Placed in library see No. LT-1513/ 
8o.) 

.. .......vd I .,t Nad...J ........ .,.. 
ia U.P. 

2406. DR. AU. AZMI: Will the Minis-
ter of SHIPPING A.~ TRANSPORT 
be pleased to state: 

(a) whether it is a fact that due to 
bad conditions of National Highwap in 
Uttar Pradesh the number of road acci-
dents are alarmingly raising day by day; 

(b) whether it is a fact that large 
number of people travelling by various 
long distance buses w~re k.i led recently 
on the National Highways in U.P.i 

(c) if so, the facts th("reof; and 

(d) the action being proposed to im-
prove the road conditions of National 
Highways to stop r~currence of such 
accidents? 

THE MINISTER OF STATE IN 'fHE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI BUTA SINGH): 
(a) to (d). National Highways in Uttar 
Pradesh are maintained in traffic-worthy 
condition. No doubt, there have been 
extensive damages to certain stretches 
of these National Highways due to hea\'y 
continuous rains during the last mon-
soons, but these have been repaired and 
are being strengthened. No reports of 
any increase in accidents or large scale 
deaths thereof on National Highways 
in Uttar Prad~ have been received 
from the State Government. 

ProvildoB8 of Electric J4laU ia Rail-
way compartmenu 

2407. SHRI A. K. ROY: Will the 
Minister of RAILWAYS be pleased to 
state: 

(a) whether Government are aware that 
almost all passeng~r trains particularly 
in Branch Lines are deficient of electric 
lights in each compartment and causing 

. not only serious inconveniences to the 
travelling public but also giving s~ope 
for miscreant activiti~s; 

(b) whether it is also a fact that 8g 
Up Passenger Train was detained for the 
same reason due to agitation of passen-
gen at Kumardhubi on 3rd November, 
1g8o causing detention of Rajdbani Ex-
press also; and 

(c) if so, the action taken by the Rail-
way Adminis~ for pmrision of elec-
tric lights in all compartmenta? · 
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niE DEPUTY MINISTEll IN THE 

MINISTRY OF RAILWAYS AND IN 
TH£ DEPAR.TMENT OF PAR.LIA-
MENTAR.Y AFFAIRS (SHRI MALLI-
KARJUN): (a) Train lights in all com-
p.,.anents of Mail, Express and Pas-
senger Trains are generally maintained 
satisfactorily. In Branch Line Trains on 
some Railways, however, the train light-
ing, some times, become unsatisfactory 
because of unabated theft/damage of 
train lighting equipment by the mis-
-creants. 

(b) and (c). Yes. In order to bring 
about improvem~nt in the train lightins 
on the branch line trains, conversion of 
existing system to mid-on-generation sys-
tem, which has proved satisfactory, is 
being progressively carried out. Also D.C. 
Train lighting dynamos are being re-
placed by brushles'i alternators which 
are more robust in construction and less 
prone to vandalism. 

St11dy R...,.U.. role of Health 
Edacatfoa to dec:rea.e iD the iad-

deace8 of Dlseaaee 

2408. SHRT SUR\) B!-1.\~: Will th~ 
Mi 1i~ter of HE<\LTH A:'liD FAMILY 
WELFARE be pleased to ~tate: 

(a) whether it is a fact that the Central 
Hea1th Education Bureau is functioning 
for the last two decades; 

(b) whether any study has been con-
-ducted by this Institute to high light 
the role of health education in bringing 
.about a significant decrease in the inci-
dence of diseases; and 

(c) if so, the findings of the study? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (SHRI NIHAR 
RANJAN LASKAR): (a) Yes. 

(b) and (c). The importance of im-
parting health education to the commu-
nity in order to enable its members to 
foll<?w proper health pra.ctices, including 
envuonmental sarutat10n, personal 
hygiene, use of safe drinking water and 
better food habits and thus promote 
better health and prevent diseases is 
well known and understood. This is 
stressed by the Central Health Educa-
tion Bureau. The Central Health Edu-
-cation Bureau has undertaken some stu-
dies which have revealed that as a result 
-of health education, people have accep-
ted the· ~vacated preventive health mea-
sures. However, there has not been any 
Specific ·study to find out .c~ in mor-
bidity pattern or disease incidence as a 
t"eSult of general Health Education. 
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Reorpaised Railway Accouat• 
Departaae.at 

2410. SHRI T. M. SAWANT: Will the 
Minister of RAILWAYS be pleased to 
state: 

(a) whether it is a facl that the Rail-
way Accounts department has been re-
organised on the pattern of A.G.C.R.; 

(b) whether a selection grade has been 
introduced in the Accounts department of 
Railways for manning supervisory posts; 
and 

(c) whether wual reservation policy 
would be applicable for the Scheduled 
Caste and Scheduled Tribe Railway em-
ployees in selection grades according to 
40 point rosters? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENt OF PARLIP .. 
MENTAR Y AFFAIRS (SHRI MALI !.., 

. KABJUN): (a) The Group 'C' Cadre of 
the Railway Accounts Department has 
been reorganised on the linea obtaini&.a 
in the Audit Department. · 




